TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY PART-II
SECTION 3, SUB-SECTION (ii) DATED THE 16TH MARCH , 1998
Government of India !
Minigtry of Finance
(Department of Revenue) i

LR R &R
i 6%
New Delhi the March , 1998
NOTIFICATION i
5.0. (E) .- Whereas by notification number: S.0.844(Z) dated the 17th

Cctober, 1995 issued under sub-section (1) read with clause (b) oZ the
Explanation to section 35AC of the Income-tax Act, 1961 {43 of 1961),. the
Central Government had specified at serial number 8, Equipments and furnishing
of Dr. S.R.K. Malik Memorial Eye Hospital at Mukhamilpur VilZage, Delhi cI MMR
Research and Eye Care Foundation, B-15, Swasthya Vihar, Delhi as an elizible
project or scheme for a period of three years beginning with asseszment
year 18%6-97; 5

AND WHEREAS the said project or scheme is likely to extend beyond three
years; i

AND WHEREAS the Naticnal Committee, being rsatisfied that the said
project or scheme is being executed properly, made a further recommendation
under sub-rule (5) of rule 11M of the Income-tax Rules, 1952 for speciZying
the said project or scheme for a further period of three years;

NOW, THEREFORE, the Central Government, in exercise of the pcwers
conferred by sub-section (1) read with clause (b} of tke Explanaticn to
section 35AC of the Income-tax Act, 1961 (43 of 1961), hereby specifies the
scheme or project of Eguipments and furnishing of Dr. S.R.%. Malik Memorial
Eye Hospital at Delhi of MMR Research and Eye Care Foundaticn, B-15, Swasthya
Vihar, Delhi, at the estimated cost of rupees one hundred forty eight takhs
eighty nine thousand only as an eligible project 'or scheme for a fucther
period of three assessment years commencing from assessment ear 1999-2003.

NN}

( V.X. SEHZAL }
— . Deputy Secretary to the Government of India
No. l‘hb»SrSr‘

F.No. NC-9/98
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